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OCoen Court.
CENTRAL ADiIﬂaIblpﬂT IVE TRIBUNAL, ALLAHARAD BENCH,
ALLAHABAD.

Oriocinal Application No. 1673 offi 1993
this tha 6th day of July'2001.
HON'BLE MR. S. DAYAL, MEMRBER (A)
HON 'ELE MR, RAFI) UDDIN, MEMBER(J)
Te P.X. 8rivastava, S$/o0 late Sri C.D. Lal Srivastava,

P, We I,, Northern Railway, Allahabad.
Qe K.P. Seth, S/o late Sri Satya Narain,R.W.I., Northesrn

Raillway, Kanpur.
3e M.L. Agrawal, S/o late Sri Ram Murtl Agrawal, P.W.I,

Northern Railway, Kanpure.

de R.S. Gangwar, S/0

£

l'u]

-

Railway, All ahzbad.

5- A‘ham..ﬁ AT'L I‘rhu..“; S/O I:Okd- Ali Khﬁ‘f’i, P-'T. I.‘ }-'Orth""m
Rai 1‘1.';[31;-
Be S.C. Tewarl, s/o sri R.P. Tewari, P.W.I, Northem

Railway, Tundla.
Te G.N, Misra, /0 Sri S.N, Misra, P.W.I., Northern
Railway, Allahabad.

A‘r‘}plic antse.

w A Shvastanc ”FU‘ gt"-“' Q Sanla
By Advocate : Sri bvi—Sincah for Set——st SO

Varsus.
Te Union of India throuch Genoral Manager, Northern

Rallway, Baroda House, New Delhi.

2e Divisional Railway Manager, Northern Railway,
Allahabeﬂ.
3e Divisional Railway Manager, Delhi Division, ¥Northerm

Railway, Estate Entry Road, New Delhi.

RESpDnﬁmtS-
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g Advocate : Srl S.K. Misra for Srl V.K. Goel.

ri Surendra Singh, P.%W.l. Northerm
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QR DER (ORAL) |

Se DAYAL, MEMBER (A) |

restraining the respondents from consgidering and granting
from

i
|
The applicants have f£iled this O.A. for L.
i
|
promotion / PWI grade fse 2000~3200/-to- P.V.| Grade Rs. 23'?5—3500/—‘

on the basis of the combin:'g impuonad seniority list dated

|
5.10. 1993 (Annexure A-1 to the O.A.). |

A—

hg Sﬁu#‘::"rma
e Wa have heard the arcguments of Sri wi—S#inoh
K-ic- : g{hlr\ﬂf ’LL.._" .
Proxy Counsel for sri 2+is—5tmh for the applicant and Sri S.K.

Misra proxy counsel for Sril V.K. Goel for the respondents.

an We f£ind from para 23 of the Counter reply that

the impugned combind seniority list issued by the General
Manacer (P)'s letter dated 5.10.93 was treated as cancelled
and withdrawn vide General Manager (P)'s letter dated 15.12.93.

Thus, the seniority list dated 5.10.93 does not exlist at all.

4 In view of this fact, the case of the applicants
have becom@ infructuous. The OJA., 1s dismiss=d as infructuous.
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MEMBER (J) _MEMBER (A)
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